
CENTRAL 4MINISTRATIVE TRIBUNAL 

CMCUI-TAJENH  

tj.CPC.50 of 2000 
(oA 997 of 1997) 

Present : Hon'ble Mr.D.Purkayastha Judicial Member 

Hen' ble Mr • G.S -Maingig  Administrative Member 

PIARIMAL CHd SAHA  

-vs.,. 
R . N.MALHOTRA( S. E .ELY.) 

In 

For the applicant(s) Mr. B.C.Sjnhacounse1 

For the alleged 
	: Mr • S. Chowdhury,c ounsel 

Contomners 

He ar d on : 17.3 '200O 
	 Order on: 17.8.2000 

Mr. B.C.Sinha,ld. counsel appearing on behalf of the 

applicant suits that his client does not want to press this 

application. Therefore, application is disposed of for being 

not pressed. Mr. S.Chowdhury,ld. counsel appears on behalf of 

the .11e god contemnerS. 

G.S.MAIWGI 
MEMBER( A) 

D .P URKYASTHA 
MEMBER( J) 

- 	a.m. 


